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VETERINARY COUNCIL OF INDIA 

NOTIFICATION 

New Delhi, the 3rd September. 2009 

F. No. 12-3/2008-VCI.—In exercise of the powers 
conferred by Section 66 of the Indian Veterinary Council 
Act, 19 84 (52 of 1984), the Veterinary Council of India* with 
the previous approval of the Central Government, hereby 
makes ihe following regulations further to amend the 
Veterinary Council of India (General) Regulations 1991, 
namely: ••-

1. (1) These regulations may be called the Veterinary 
Council of India (General) Amendment 
Regulations, 2009. 

(2) They shall come into force on the date of their 
publication in the Official Gazette. 

2. In the Veterinary Council of India (Genera!) 
Regulations, !99L in regulation 34. after sub-regulation 
(3), the follow ing explanations shall be inserted, namely:— 

Explanation I.—For the purposes of this sub-regulation, 
''urgency" means to meet Ihe unforeseen 
expenditure arising out of the exigencies. 


